Title: h Introduction of the Represenation of the People (Amendment) Bll, 2005. (Amendment of Section 8).
REPRESENTATION OF THE PEOPLE (AMENDMENT) BILL, *2005
(Amendment of section 8)

SHRI MOHAN SINGH (DEORIA): | beg to move for leave to introduce a Bill further to amend the Representation of the People Act,
1951.

MR. CHAIRMAN : The questionis :
"That leave be granted to introduce a Bill further to amend the Representation of the People Act, 1951."

The motion was adopted.

SHRI MOHAN SINGH : lintroduce the Bill.

* Published in the Gazette of India, Extraordinary, Part-ll, Section-2 dated 24.3.2005

** Introduced with the Recommendation of the President.



